
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAIVI: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTTFICATION
Dated: Guwahati. the 28b June, 2023

NO. HC-Vrr-348/ -tt2012tsaaglA ### The Hon'ble Gauhati High Court

has been pleased to direct the Grade-I Judicial fficers and the Civil Judges

(Sr. Division) of the States of Assam, Nagaland, Mizoram and Arunachal Pradesh

to participate in the Sensitization Programme on the topic " ion 34 of
Arbitration and Conciliation A4 1996: Juri iction, rcope and ambi{
on 03-07-2023 from 04:00 p.m. to 5.3O p,m. through virtual mode.

The link for the training is https://bit.lyl3r553Fl
The General Instructions for Training (Online Mode) for

participation is enclosed along with the Notification.

By Order,

Sd/- R.A. Tapadar
REGISTRAR (,UDICIAL)

Memo No.HC-VII-348/Pt-I/2012/5890-5911/A Dated: 28-06-2023
Copy forwarded for information & necessary action to:

1. The L.R.rum-Commissioner & Secretary to the GoW. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench,

Aizawl/ Itanagar Permanent Bench, Naharlagun.

(He is rcquesbd to inform all the Gnde-f ludicial Offtcerc and

the Civil Judges of tfie respctive StaEs about this lVotifrcation)

5. The District and Sessions Judges,

Bajali/ Baksa/ Barpeta/ Biswanath/ Bongaigaon/ Cachar/ Charaideo/

Chirang/ Darrangl Dhemaji/ Dhubri/ Dibrugarh/ Dima Hasao/ Goalpara/

Golaghafl Hailakandi/ Hojai/ Jorhav Kamrup(M)/ Kamrup/ Karimganj/

Karbi Anglong/ Kokrajhar/ Lakhimpur/ Majuli/ Morigaon/ Nagaon/ Nalbari/

Sivasagar/ Sonitpur/ 1 rnsukia/ Udalguri/ South Salmara-Mankachar/ West

Karbi Anglong
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(He/She is ,equestd to inform all the Gnde-f Judicial

Offiers and the Civil Judges under his/her conhol aboat this

llotifiation)
6. The Secretary, Gauhati High Court Legal Services Committee.

7. The Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/ Cachar,

Silchar.

8. The Member, MACT Kamrup, Amingaon/ Cachar, Silchar/ Kamrup (M) No.

1, No. 2 & No. 3/ Nalbari/ Sonitpur/ Nagaon/ Goalpara/ Dhubri/ Barpeta.

9. The Presiding Officer, Labour Court, Dibrugarh/ Kamrup (M).

10. The Special Judge-cum-Judge, Designated Court, Assam.

11. The Special Judge, Assam.

12. The Special Judge, NDPS Court, Guwahati, Assam.

13. The Special Judge CBI & NlA, Guwahati, Assam.

14. The Special Judge, CBI, Addl. Court No. 1/ No. 2/ No. 3 Guwahati, Assam.

15. The Principal Judge, Family Court, Kamrup (M) No. 1/ No. 2 & No. 3/

Nalbari/ Dhubri/ Barpeta/ Cachar, Silchar.

16, The Member Secretary, Assam State Legal Services Authority/ Nagaland

State Legal Services Authority/ Mizoram State Legal Services Authority/

Arunachal Pradesh State Legal Services Authority.

17. The Project Manager, Gauhati High Court, Guwahati.

(He is rcguested b upl@d the notification immediately in
lhe official websib of the Gauhati High Courtt Guwahati),

18. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, Judicial

Academy.

19. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathal!

Gauhati High Court, Guwahati for his Lordship's kind information.

20. The CA to the Registrar General, Gauhati High Court, Guwahati.
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]UDICIAL ACADEMY' ASSAI"I

Ins TI li

1. The'..rainirE prcgramme udll be conducted by t'sirq the Online Vc/Meeting Software

'ilicrosoft Teams- which will be hvo-way audio-video ifieraction

b fu
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PafticipanE are to ' in

Link as nltihed and also uP icaded in the lYebsite of ludicial Arademy' Assam

3. ParfiPants are requGted to report onlin€ through idning Link' at lea$ 10 mtflItes

tefcre the sdreduled tifirc of Video Conference and maintain punctuality'

4. Pafticipan6 are to keeP their vi{'eo ot{'

@n-d.rsiofl of the trainino'

5. All the Parhcipaob are to follo"Y the Mdeo Conferen ce Protocots like: -

U
3

unmute themselves'

b, At the efld of the deliberation cf the Resource Person' partkiPants nlay rai3€ hatrd

data so that theY can attend ttr

ke

( Emtrre proper Jntemet connectivity with a'dequate

E-Mail l4g6tiofl .laa@gmail'com

Mobile: - 8723028515 / 8' 3399888r

* l'lote: - The same is ess€ntial for preparation'

repotl.

training wthor! any netwod( and connectivity issje

6. Pdrticipants are to tYear formal attite (befrttins an officer) 
""tite 

attendiiq the trdnlng

7. Parlcipants are to check the fficral Yvebste of ludicial A€ademy' Fssam for [4dates'

B. loining Guide (Steps belo''Y are to tr followed):

> Oick on the given link or typ€ the given link on the browser'

> A rEw tab wi0t a PoP-uP will @en

. Select'open uicroeon ru"-"itl if you have Microsoft Teams App irslled in \our

dryice.
OR

. **, the poP-up and cli'k on 'Continue on thls brov'6ed' 
-

> For smartphone ra,crosort reatn's npp- n"tot to ot installed be-fore lc'ininq the vc

Nore: - Quen6 and other informaton throuqh e-marl may b€ obtained from: -

maintenance and submission of a'cuGte


